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ReEVIEW AND ANNUAL REPORT AND
STATEMENT 0F ACCOUNTS WiTh € AND AG
QOMMENTS THEREON 0¥ ORissa RoAp
Transport Co. L1, BERMAMPUR
(GUNJAM) FOR 1971-72

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): 1 beg to
ioy on the Table :—

(1) A copy cuch of the folloding
papers (Hindi and English ver-
sions) under sub-section (1) of
section 619A of the Companies
Act. 1956 :—

(i) Review by the Government on
the working of the Orissa Road
Transport Company l.imited,
Berhampur  (Ganjam) for the
year 1971.72.

(ii) Aanual Report of the Orisaa
Road Transport Company Limi-
ted, Berhampar (Ganjam), for
the year 1971-72,

(1ii) Directors’ Report and statement
of accounts for the year 1971-72
of the Orissa Road Transport
Company Limited, Behrampu
{Gamam) and the comments of
the Comptroller and Auditor
General thereon.

(24 A statement (Hindi and [ aghsh
verefons) showing reasons for
delay in laying the above papers.
{Placed in Libiuy Sce No. 1T-
6462/74]
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GENERAL BUDGET, 1974-75—GENE-
RAL DISCUSSION-—Contd.

MR. SPEAKER : The time left is just
enough for the Finance Minister to reply.
But, one or iwo Members from both sides
of the House can be accommodated, The
Finance Minister will reply at 3 P.M.

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS (SHRI K. RAGHU
RAMAIAH) : Tho Finance Minister may
be called at 3.30.

MR. SPEAKER: The members will
welcome it because they want more time

o¥

Shri Vidyslankar, who was off his legs,
may coatinue.
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[MR Drruty-SPEAKER in the Chair]
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